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(b) the effect of thllI on the students 
110 far; and 

(c) whether similar project for the 
development of elementary education 
would be organised and it so, the 
details thereof? 

The Minister of Education (Dr. K. L. 
ShrimaU): (a) and (b). Extension 
Services have been provided in 93 
Training Colleges covering about 11,700 
High and Higher Secondary Schools. 
As a means of in-service training of 
teachers and of promoting improved 
educational practices in the schools, 
they have met with considerable 
success. 

(c) Yes, Sir. Extension Services 
have already been provided in 29 
Training Institutions for Primary 
Teachers. 

Shri p. VenkatBsubbaiah: May 
know the main objectives of these 
extension service centres started in the 
training institutions? 

Dr. K. L. ShrimaU: These centres 
provide in-service training for 
teachers. They are set up at the 
training colleges, and they organise 
discussion groups, seminars, and re-
fresher courses to teachers who are 
already in service. That is the main 
purpose. They are intended to help 
the teacher to improve his profes-
.ional competence continuously. 

Shri P. Venkatasubbaiah: Apart 
from these centres, may I know whe-
'her Government propose to start 
similar units and similar centres so as 
to cater to high schools and secondary 
schools? 

Dr. K. L. ShrimaU: In the new cen-
tres and units which we propose to 
set up during the remaining period of 
the Third Five Year Plan, we propose 
to cover all the training colleges, and 
subsequently all the high schools and 
higher secondary schools under thi& 
scheme. 

Shri P. R. Chakravertl: May I know 
whether any investigation has been 
made to measure the attitudes of the 
teachers including the Headmasters to 
this scheme'? 

Dr. K. L. Shrimali: The scheme has 
been universally welcomed, and t.l\e 
people have been asking for more cen. 
tres, and there is a great demand for 
them. 
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[(a) and (b). The inlormation is 
being collected and will be laid on the 
Table of the House in due course]. 
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Shri Tyagi: Part (b) of the question 
does not entail collection of irdorma-
tion requiring time. It asks: whether 
in view of the present emergency 
some of them have curtailed their 
allowances voluntarily or at the ins-
tance of the Government? I wonder 
why this could not be answered. 

Shri Hajarnavis: Unless I receive 
categorical replies from each Minister, 
I will not be in a position to make a 
statement on their behalf. 

Shri Surendranath Dwivedy: There 
is no voluntary cut even! 
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Shri Gaari Shankar Kakkar: Let it 
come during this session. 
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Inclclence of Crimes In DelhI 

+ 
(Shri Yashpal Singh: 

~ 
Shri Ram Sewak YadaY: 
Shri Bagrl: 
Shri P. R. Chakraverii: 

I Shri BetIa: 
I Shri Rameshwar Tantla: 

.803 J Shrl Duta Singh: 
. ") Shrl Inder 1. Malhotra: 

\ 
Shrl Dajl: 
Shrl S. M. Banerjee: 
Shrl S1Irendra Pal SiDch: I Shrl Sbam Lal Saraf: 
Shri Ram Barkh Yadav: 

L Sbri Kachbavalya: 

Will the Minister of BellHl Affairs 
be pleased to state: 

(a) whether it is a fact that inci-
dence of crimes is increasing daily in 
the Capital; 

(b) whether it is a fact that the 
number of untraced criminals is 
higher than that of the traced ones; 
and 

(c) if so, the steps Government have 
taken in the matter? 

The M.lnister of State in the MlDlstry 
of Ilome Aftalrs (Shri BaJamavis): 
(a) to (c). A statement is laid on the 
Table of the House. 

Statement 

(a) Figures of registel'ed crime have 
shown an increase from a,al8 in 1960 

to 15,629 in 1961 and 18,341 in 11162, 
It would not .be correct to infer from 
these figures, however, that incidence 
of crime is increasing. Much of the 
rise is explained by deliberate efforts 
made by police to ensure full regis-
tration of cases during the last two 
years. 

(b) It is not possible to relate the 
number of traced criminals to untraced 
criminals. However, the majority at 
cases are detected and the average 
detections are approximately 57 per 
cent. 

(c) Among the important steps to 
check crime in Delhi are: 

(1) The working ot Delhi Police hIlS 
been exhaustively reviewed and 
substantial increases in strength 
sanctioned so as to intensify pat-
rolling and surveillance; 

(2) Mobile patrols by cars and 
cycles have been increased and 
is likely to be increased further 
shortly; 

(3) Mobility of police has been im-
proved by providing it with 
additional vehicles and radio 
communication facilities; 

(4) The level of investigating staff 
at all Police Stations is being 
upgraded; and 

(5) More intensive use is being 
made of scientific techniques 
for the detection of crime. 
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